
ACT No. XXXIII OF 1 926. 

[PASS~D BY THE INDIAN LEGISLATURE.] 

(Zeceived the assent of the Governor General o i ~  the 9th 
S e p t e m b e ~ ,  1926.) 

An Act hlrther to amend the Indian Companies Act, 1913, for 
a certain purpose. 

HEREAS it is expedient furthey to amend the  Indiafl 
'11 of 1913. W Companies Act, 1918, for the purpose hereinafter 

appearing I t  is hereby enacted as follows : - 
I. T h i ~  Act may be called the Indian Companies (Amend- Shofititle. 

ment) Act, 1926. 

2. I n  sub-section (1) of section 26 of the Indian Companies lrn$ndmenlol I 
1 I l o f  1918. Act, 1913, after the word " sciellce " the word " religioll " section 26, k t  j VIIof 1913. , 

shall be inserted. 
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